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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.09.2022 (FRIDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 805 of 

2021 

 

 

Suniel Hiroo Bharwani 

Vs. 

Deepak Advertisement & Marketing & 

Ors. 

 

Surekha Raman  Rajat Malu 

Rahul Totala-R3 

2.  Comp. App (AT) 

No. 166 of 2020  

 

 

Gopal Krishan  

Vs. 

Super Cassettes Industries Pvt. Ltd. & 

Ors. 

 

Rakesh Kumar Ajay Garg-R1 & R2 

Kartikeya Goel 

     

   For Hearing 

3.  Comp. App. (AT) 

(Ins) No. 109 of 

2021 & I.A. No. 

2029 of 2021 & 

I.A. No 2446 of 

2021  

Sushil Kaudinya 

Vs. 

Construmart online Pvt. Ltd. & Anr. 
 

 

 

 
 

With 

Ankur Singhal Abhijeet Sinha-R1 

Vishal Ganda 

Anand S. Sengar-RP 

Rahul Jain-IRP 

Abhishek Anand 

4.  Comp. App. (AT) 

(Ins) No. 636 of 

2021 

 

Tarun Dutt 

Vs. 

Maxworth Infrastructure Pvt. Ltd. & 

Ors. 

 
With 

Anuj Singh  Vishal Ganda  

Gaurav Singh  

5.  Comp. App. (AT) 

(Ins) No. 639 of 

2021 
 

 

Manish Tushir  

Vs. 

Maxworth Infrastructure Pvt. Ltd. & 

Ors. 

 

Anuj Singh  Vishal Ganda  

Gaurav Singh 

6.  Comp. App. (AT) 

(Ins) No. 738 of 

2021 & I.A. No. 

1954 of 2021  

Mukesh Sharma & Ors. 

Vs. 

Earthcon Universal Infratech Pvt. Ltd. & 

Anr. 

 

Rakesh Mittal  Shikhil Suri  

Nikita Thapar-R2 

7.  Comp. App. (AT) 

(Ins) No. 888 of 

2021 & I.A No. 

2382 of 2021 

Magnate Industries LLP 

Vs. 

Safal Developers Pvt. Ltd. 

 

Ryan Dsouza  Juris Consillis 

Anmol Bartaria 

Vibhav Krishn  
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8.  Comp. App. (AT) 

No. 105 of 2020 

 

Registrar of Companies 

Vs. 

AD Fin Capital Services India Pvt. Ltd. 

 

With 

Kamal Kant Jha Abhishek Nahta 

Sameer Gupta 

9.  Comp. App. (AT) 

No. 106 of 2020 

 

Registrar of Companies 

Vs. 

Attractive Fin-Lease Pvt. Ltd. 

 

With 

Kamal Kant Jha Satyam Roy 

Abhishek Nahta 

10.  Comp. App. (AT) 

No. 115 of 2020 

 

Registrar of Companies 

Vs. 

Aquiss Pvt. Ltd. 

 
With 

Kamal Kant Jha Abhishek Nahta 

11.  Comp. App. (AT) 

No. 116 of 2020 

 

 

Registrar of Companies 

Vs. 

Euro Asia Mercantile Pvt. Ltd.  

 

With 

Kamal Kant Jha Abhishek Nahta 

12.  Comp. App. (AT) 

No. 117 of 2020 

 

Registrar of Companies 

Vs. 

Nandal Finance and Leasing Pvt. Ltd. 

 

Kamal Kant Jha Arun Saxena 

Saral Sharma 

 

02:00 PM 

 

   For Hearing 

13.  Comp. App. (AT) 

(Ins) No. 600 of 

2021  

 

 

DD Real Estate Pvt. Ltd. 

(Holding Company of Forgings Pvt. 

Ltd.) 

Vs. 

Sajeve Bhushan Deora 

(Liquidator for Forgings Pvt. Ltd.) & 

Ors. 

 

Nikhil Kohli Sajeve Bhushan 

Deor 

Devbrat Mitra-R1 

Sumesh Dhawan 

Vatsala Kak-R2 

Rakesh Kumar-R3 & 

R4 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  
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